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being made to commission its first uoi t 
by Marcb, 1986. 

Hiab COlt of In~aD e Dlineering goods 

3665. SHRI A.J.V.B. MAHESHWA­
RA RAO : Will tbe Minister of COM­
MERCB be pleased to state : 

<a) whether Indian eoaineering goods 
arc not competitive because of their high 
COlt of manufacture ; 

(b) ,tbe factors that contribute to the 
biah cost of production especially when 
ID~an l~~our is cheap a~d India is in no 
way deficient in raw materials; 

(c) whether one of the factors for the 
Indian cnaineering good& being costly is 
the low purchasing power of Indian rupee 
in t:rms of currency of other countries; 
and 

(d) the steps contemplated by Gover­
nment to step up tbe exports of engineer­
inlloods? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P.A. 
SANGMA): (a) and ,b) Some of the 
Indian engineerina loods are uncompetitive 
in the International markets mainly on 
account of high cost of inputs, inadequate 
infcastructural facilities and uneconomic 
scale of producti on. 

(c) No, Sir. 

(d) The Government have takcn a 
.eries of measures for boosting the cxport 
of eOlineeriDI goods. These, inter-alia, in­
clude continuation and strenltbeninl of 
the International Price Reimbursement 
Scheme, liberalisation of imports for export 
production. link deals for exports and lioes 
of credits to somc countr;es. 

{Trlln.!ationj 
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·Sf". SHRt JITBNDRA SINGH 

Will tbe Minister of FINANCE be please 
ed t.o State: 

(a) whether during the last five year; 
there has been concentration of bla~t 
money by way of purchase and sal~ of 
houses in posh colonies in New Delhi areas 
such as, Safdarjung Edtlave, Panchsheel 
Park, Greater Kailash, Nehru Placc, Jor 
Bagh, South Extension Part I-ll, New 
Friends Colony, Green park, Hauz Khas 
etc. 

(b) if so, whether Government pro­
pose to conduct a survey regardlng the sali 
and purchase of a1l such houses and cojJe~t 
the fjgures from the Registra tion 9ffice 
and Compare the same with tb~ir 

market prices and see how lh. 
sale and purchase deeds were executed 
or find out who are residing in these bouses 
in place of original owners, by executina 
power of a Horney; and 

(c) whether a spc!ciai cell will be set up 
to unearth such black money. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANA­
RDHANA POOJARY) : (a) No, specific 
instances have come to the notice. Survey 
is a constant process and action is beina 
taken in accordance with the long term 
action plan. 

locrease in ,rice of IroD 

3667. SHRI RAM PUJAN PATEL: 
Wiil the Minister of STEEL, MINES AND 
COAL be pkased to state: . 

(a) the wholesale per tonne rate of 
iron in 1951, 1961, 1911, 1981 and the rate 
tbat is obtainins at present; 

(b) the reasons for this rapid increase 
in its price~; 

(c) whetber prices of iron have not 
affected the country's market; 

(d) whether its market can be stabiU· 
sed only by controllina its prices; and 

(e) if !o, the a,tion beiDI taken b7 
Government in this direction 1 
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THB MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL (SHRI NAT­
WAR. SINGH) : (a) The railhead station 
prices of foundary grade pig iron (L.M.-4) 
produced by the integrated steel plants 
have beeti as follows :-

bate 

20.8.1965 

1.8.J971 

t .4.1981 

Since 21.2.1985 

Price (Rs. Tonne) 

219 

438 

1425 

2690 

The statutory control on prices of pig 
iron was lifted in August, 1965. Prices for 
periods prior to this are being ascertained. 

(b) Tbe increase in prices, of pig iron 
has been on account of the increased cost 
of production due to increase in prices of 
raw materials, power, wages and other in­
putl. increased duties and levies imposed 
by the loint Plant Committee. 

(c) to (e) Apart trom price adequate 
aDd timely availability is important for 
ltabilising the market for pig iron. Efforts 
ag con tinuously made to ensure adequate 
availability in time. For this purpose im­
ports of pig iron are also arranged to sup­
plement domestic production. if necessary. 

III.pl mining of bauxite and coal in Bibar 

366. SHRIMATI SUMATI ORAON: 
Will the Minister of STEEL, MINES AND 
COAL be pleased to state : 

(a) whether Government are aware 
that the private companies operating in 
bauxite mines of Lohardaga, Gumla and 
Palamau districts in Bihar are extracting 
bauxite illegally in excess of the quantity 
prescribed in the agreement reached with 
Governmen t; 

(b) if so, the action being taken by 
Government in this regard; 

(c) whether Government are also aware 
01 the fact that coal worth croJ;S of 
rupees i. being extracted illelally from the 
coal mines in Cbandwa and Balumath 
~loc:ks in, Palamau district in Bibar; and 

(d) if so, the concrete steps being taken 
by Government to prevent it ? 

THE MINISTER. OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) : 
(8) to (d) Information is being collected 
and shall be laid on the Table of the 
House. 

[English} 

Restructuring of IRDP and NREP 

3669. SHRI p. CHIDAMBARAM : 

SHRI SOMNATH RATH : 

Will tbe Minister of FINANCE be 
pleased to state: 

(a) whether the Prime Minister and 
the Governor of the Reserve Bank of 
India have recently expressed their dissa­
tisfaction with the present structure of the 
IRDP, NREP and similar proarammes; 

(b) whether it is proposed to restruc­
ture the programme~; and 

(c) j f so, the detai)s thereof? 

THE MINISTER ,OF STATE IN THE 
MINISTRY OF FINANCE (SH.RI JANA­
RDHANA POOJARY): (8) 10 (c) Tbe 
Prime Minister had observed that Intearat• 
ed RuraJ DeveJopment Programme bas not 
been able to give enough benefit to the 
poorest beneficiaries. Altbouah benefIcia­
ries who were not the very poor have cros­
sed tbe poverty line but the poorest amona 
them have not been able to do so with one 
dose of assistance. The GoverDor. RBI 
while appreciating the role placed by baUD 
in supportjng IRDP bad meotioned about 
certain shortcominas in thh implementa­
tion of programme brought out in the 
studies made by .RBI and NABARD. Tho 
programme is kept under periodical review 
and sui table chanaes are made whenever 
necessary. Durinl tbe Seventb Plan period 
it is proposed to provide ~;ood dOle of 
assistance. subject to the ceiliD, limit of 
lubsidy. to the beneficiaries who could Dot 
crOll tbe povert)' Ji ne with tbe JaeJp of 
first dose. 




